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MR. DEPUTY CHAIRMAN: Then, I will call you. ...(Interruptions)... ng%ﬁ EEEI
SIRI 3TaR 8, ST § 3ATID! JATHI ... (FILTH).... Now, what is your problem?

SHRIMATI SASIKALA PUSHPA: Sir, ...(Interruptions)...
MR. DEPUTY CHAIRMAN: I will allow you.

SHRI SHANTARAM NAIK: Sir, I had given a notice of breach of privilege against
Shri Manohar Parrikar for publishing a statement in ... (Interruptions)... Since the House
was in Session, I had given a notice of breach of privilege. ...(Interruptions)... I have not

yet received any reply. ...(Interruptions)... What is the status? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please listen to me. ...(Interruptions)... The breach
of privilege notice is dealt with according to a certain procedure. If you have given a
notice, the hon. Chairman will examine it as per procedure, and, will then, accordingly,
come back to you. ...(Interruptions)... 1 will inform you. ...(Interruptions)... It is under

examination. ...(Interruptions)...

RE. THREAT TO THE LIFE OF AN M.P. OF TAMIL NADU
Now, what is your problem, Puspaji?

SHRIMATI SASIKALA PUSHPA (Tamil Nadu): Sir, I just want to say two things.
Number one, for the past two days, everyone knows that something is going on in social
media, which is related to the privilege of two MPs. That is why, | am raising it here. |
am getting unconditional apologies from Mr. Tiruchi Siva. He is a very decent fellow.
Since he spoke about my party leader, I behaved in that manner just out of emotions. I am

getting excuse and apologies from Shri Tiruchi Siva and also from DMK leaders.

Number two, I have a threat to life. I am being compelled to resign from my

constitutional post. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: No, no; please listen to her. ... (Interruptions)...

SHRIA.NAVANEETHAKRISHNAN (TamilNadu): Whatisthis?... (Interruptions)...
What is this? ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Navaneethakrishnan, please. ...(Inferruptions)...

Mr. Navaneethakrishnan. ... (Interruptions)...
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SHRIMATI SASIKALA PUSHPA: I express my gratitude to my leader for having
given me this post. ... (Interruptions)... But I am being threatened to resign from this post.
...(Interruptions)... 1 will not do it. ... (Interruptions)... 1 will not do it. ...(Interruptions)...
Where is women's safety in this country, Sir? ... (Interruptions)... Where is women's safety
in this country? ...(Interruptions)... I have been harassed. ...(Interruptions)... I have been
slapped. ...(Interruptions)... 1 was harassed yesterday. ...(Interruptions)... 1 was slapped
yesterday. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Puspaji, please listen to me. ... (Interruptions)... Please

listen to me. ... (Interruptions)...

SHRIMATI SASIKALA PUSHPA: I am not even being allowed to speak here, Sir.
...(Interruptions)... What is this? ...(Interruptions)... What is this, Sir? ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Puspaji, please listen to me. ... (Interruptions)... Please
listen to me. ...(Interruptions)... 1 will allow you. ... (Interruptions)... You please sit down.
...(Interruptions)... I will allow you, please sit down. ...(Interruptions)... I will allow you,
please sit down. ...(Interruptions)... Let me say something. ...(Interruptions)... Puspaji, I

may tell you ...(Interruptions)...

SHRIMATI SASIKALA PUSHPA: I have full gratitude for being ... (Interruptions)...
There is no doubt about it. ...(Interruptions)... But, 1 am being threatened to

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please listen to me. ...(Interruptions)... If you have

any complaint, you are free to approach the hon. Chairman. ...(Interruptions)...

it TR AT ([TR USYN): ST IIRAT WX, I2 U 91 ol HE+ iy
...(TTHT)....

SHRIMATI SASIKALA PUSHPA: It is an MP who had been slapped,
Sir. ...(Interruptions)... What is this? ...(Interruptions)... We also have dignity?
...(Interruptions)... The Constitution of India provides everybody the right to live with
dignity. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Please listen to me. ...(Interruptions)... That is what I

am saying. ...(Interruptions)... Nareshji, please listen to me. ...(Interruptions)...

sft eI FETS: TR, R d S H 37U+ g1 BT ATeel] 8, Al had | Ig Hax
BT Bl ...(TALT). ..
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MR. DEPUTY CHAIRMAN: That is why I allowed here. ...(Interruptions)... 1
know. ...(Interruptions)... She came into the Well. ...(Interruptions)... 1t is for the first
time that a lady-Member had to come into the Well like this. ...(Interruptions)... That is

why I allowed her to speak. ...(Interruptions)... I am telling you ...(Interruptions)...

SHRIMATI SASIKALA PUSHPA: I need protection, Sir. ... (Interruptions)... I need

protection. ...(Interruptions)... There is a threat to my life. ... (Interruptions)...

MR. DEPUTY CHAIRMAN; I am not able to listen. ...(Interruptions)... I am not
able to listen. ...(Interruptions)... 1 am not able to hear you. ...(Interruptions)... Please

speak one by one. ...(Interruptions)...

sft TR InrETe: ) TRAT 189, TR BIg HaX BSW H ... (FAYT)... 3
910 HEAT T ...(HIAUH)... IE Uisc 3ATh e H ...(FIHM)... AR IT allow BT T
BIS9 & IWRT V&1 & o 3R BI$ A% 1! a1 HEAT ATeell © ... (FGLT).... Al HEdl
Y1 I8 ISP IC B ... (QHT)....

MR. DEPUTY CHAIRMAN: This is her right. ...(Interruptions)... Now, listen to
me. ...(Interruptions)... Please go back to your seat. ...(Interruptions)... Please listen to
me. ...(Interruptions)... It is an unnecessary charge against the Chair to say that I did
not allow her. ...(Interruptions)... Noj; let me say. ...(Interruptions)... 1 only allowed her.
I know. In her emotions, she came to the Well. I understood and I allowed her. What I
told is only this. Please understand. The hon. Chairman is the custodian of all Members.

...(Interruptions)...

3 Tad el (T UQ¥): WX, IS B SAdl g Gl Aredl 8l
...(TAAT). .. BT e IR

MR. DEPUTY CHAIRMAN: This is very unfair. ...(Interruptions)... No. You are
not allowing me to say. ...(Interruptions)... I will allow her. ...(Interruptions)... But you

are not allowing me to say. ...(Interruptions)...

sft NI IUATA: W, I TV HE B! @, I IAD] el Il ... (FGEM)... R
PTs HEN 39T AfRITT T BT I8l B, I 98 point of order H ¥l 37T &, SHHI
B BT R AMBR B .. (FGLH)...

MR. DEPUTY CHAIRMAN: I am not preventing her. ... (Interruptions)...

sft T AT 3R I HE I8! © b ITh! ST Dl Wl 7, Al Y ... (aeT)....

MR. DEPUTY CHAIRMAN: Why do you say, 'l am preventing?'

...(Interruptions)...



14 Re. Threat to the life of [RAJYA SABHA] an M.P. of Tamil Nadu

it AR SATA: 3R d BISH H B He1 Aed! &, dl da-d alfory| ... (FFEH). .

MR. DEPUTY CHAIRMAN: I didn't prevent her. ...(Interruptions)... 1 didn't

prevent her. ... (Interruptions)...

it ST IATA: ST A &1 {11 1 ... (FAH).... I 8 I8! © [ ST S Bl
GRT B ....(TaHT)....

MR. DEPUTY CHAIRMAN: If all of you stand up and shout, what do I do?

...(Interruptions)...
SHRI ANAND SHARMA: Please listen to her. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I am not preventing her. I am only requesting that
all of you take your seats. I will allow her. ... (Interruptions)... But if all of you stand up,

...(Interruptions)...
SOME HON. MEMBERS: Okay. ...(Interruptions)...

MR.DEPUTY CHAIRMAN: Pressurising me like this isnot good, and also, it is under
a wrong impression. I only made an observation that the hon. Chairman is the custodian.
He will protect her also. ...(Interruptions)... That is all what I said. ...(Interruptions)...
That is all what I said. ... (Interruptions)... Now, Sasikalaji, have you finished?

SHRIMATI SASIKALA PUSHPA: No, Sir. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: What more do you want to say? ...(Interruptions)...
Okay.

SHRIMATI SASIKALA PUSHPA: Sir, [ want to thank my leader. There is no doubt
about it. She only gave me this post. I express my gratitude. But the thing is, can a leader

slap an M.P.? Can a woman be harassed? ... (Interruptions)...
MR. DEPUTY CHAIRMAN: Don't bring in those things. ... (Interruptions)...
SHRIMATI SASIKALA PUSHPA: I need protection. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no; don't bring in those things.

...(Interruptions)...

SHRIMATI SASIKALA PUSHPA: 1 need Government's protection.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Don't bring in those things. ... (Interruptions)...
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SHRIMATI SASIKALA PUSHPA: 1 need Government's protection.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Okay. All right. ...(Interruptions)...

SHRIMATI SASIKALA PUSHPA: 1 need Government's protection.

...(Interruptions)... I need Government's protection. ... (Interruptions)...
p p ip

MR. DEPUTY CHAIRMAN: Yes, yes. ...(Interruptions)... You write to the hon.

Chairman. ...(Interruptions)... Sasikalaji, ...(Interruptions)...

SHRIMATI SASIKALA PUSHPA: Sir, they are compelling me to resign.
...(Interruptions)... They are compelling me to resign. ...(Interruptions)... Why should I
resign? ...(Interruptions)... | want to serve the country. ...(Interruptions)... I want to serve

the country. ...(Interruptions")...

MR. DEPUTY CHAIRMAN: Sasikalaji, you listen to me. ...(Interruptions)...
Please. ... (Interruptions)... Sasikalaji, please listen to me. ... (Interruptions)... Don't narrate
anything which amountsto ... (Interruptions)... Please. ... (Interruptions)... See, don't narrate
or say anything which amounts to allegation against anybody who cannot come here
and protect. Instead, ... (Interruptions)... No, please. Let me complete. ...(Interruptions)...
What is this? ...(Interruptions)... If you have some personal problem, you say only that.
...(Interruptions)... You can write to the hon. Chairman. ...(Interruptions)... You can write

to the hon. Chairman. ... (Interruptions)...

SHRIMATI SASIKALA PUSHPA: There is no personal problem, Sir. It is a
privilege of an M.P. to speak with this. ... (Interruptions)...

SHRI ANAND SHARMA (Himachal Pradesh): Sir, she needs the.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: I told her. ... (Interruptions)...
SHRI ANAND SHARMA: You are the custodian. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: She has every protection. ...(Interruptions)... She has

every protection. I said it. ... (Interruptions)... Now, sit down, please. ...(Interruptions)...
SHRI A. NAVANEETHAKRISHNAN: Sir, this is. ... (Interruptions)...
sft ST 3RTATS: FET ® protection? ... (AGLT)....

it Aeed aqdat: 9 39 91 o1 B U Vel ol ... (FAUH). ..
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MR. DEPUTY CHAIRMAN: Anyhow, see, any allegation made or
...(Interruptions)... Mr. Navaneethakrishnan, please listen to me. ...(Interruptions)...
You listen to me. ...(Interruptions)... Any allegation made ...(Interruptions)... You listen
to me. You are an advocate. ...(Interruptions)... Listen to me. ...(Interruptions)... Any
allegation made against anybody who cannot come here and protect himself is expunged.

...(Interruptions)...

SHRIMATI SASIKALA PUSHPA: Sir, my life is under threat. ... Interruptions)...

Sir, my life is under threat. ... (Inferruptions)...

MR. DEPUTY CHAIRMAN: No; you go back. ...(Interruptions)... You go
back. ...(Interruptions)... That is over. ...(Interruptions)... Now, Sharad Yadav.

...(Interruptions)...

SHRIMATI SASIKALA PUSHPA: Sir, my life is under threat. ...(Interruptions)...

Sir, my life is under threat. ... (Interruptions)...
SHRI A. NAVANEETHAKRISHNAN: No, no. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, Zero Hour; Shri Sharad Yadav.

...(Interruptions)...
SHRIMATI SASIKALA PUSHPA: Sir, my life is under threat. ...(Interruptions)...

MR.DEPUTY CHAIRMAN: Youmay writeto thehon. Chairman. ... (Interruptions)...
Shri Sharad Yadavji. ... (Interruptions)...

SHRI A. NAVANEETHAKRISHNAN: No, Sir. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: That is over. | have expunged it. You are not listening.
...(Interruptions)... Whatever allegation has been made against anybody who cannot come
and defend here, has been expunged. That is over. Sit down. ...(Interruptions)... But she
will have the protection of the hon. Chairman. No problem. Sit down. ... (Interruptions)...

Sit down now. ... (Interruptions)... Shri Sharad Yadaviji. ... (Interruptions)...

SHRI BHUBANESWAR KALITA (Assam): Sir, let them assure that she would get

protection. ...(Interruptions)...

Y TR AT AT SUTHR, 3 F& HT G 8F & AT 8 URT AABR
gl ...(FaM)... 9 U&T I & BN & AR 84 Y1 1Sl a1 Bl el Bl Y0
YD 21 §H 5 WS &1 protection et &1l 4=1 AfIBR Bl ... (@@em). ..
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sft STHHTIRY: Protection 1 ...(STaem). .

7t T IRATEA: HUAT YITQ | A FST 7 fhdl BT M9 787 forT 2, offdhT 3R
ASHT B B! ¢ b ITD! SIS ART 1T, ST 5161 Bl WART © .. (GET)....

it ST[HTTLT: I T2 A1l ... (FELT). ..

sft e 3FETel: SR BET Bl ...(¥9YT9)... She is saying that. ...(Interruptions)...
ST, I8 BN Bl SIYT? U WG Bl ART 1Y, SHD! 5171 Bl GavT 81 AR Fad H
IS &1 AT T 817 ....(FALH).... TS B B? ...(TIHH). ..

MR. DEPUTY CHAIRMAN: She did not say that. ...(Interruptions)...
SHRI NARESH AGRAWAL: She is saying this. ...(Interruptions)...

S1. . {3 (QRTSATg): TIdT St 7 &1 fhar? .. (Iae)... 3R 98 & A1ef =il
St 9 & fear ovR g & | =ar St 31 R foan, I8 e SH1 arEdr 82
...(TTHT)....

MR. DEPUTY CHAIRMAN: She didn't. ...(Interruptions)... She spoke about
someone who cannot come here and defend. ... (Inferruptions)... NI SN, &HA TEI Kshlll
...(TGH).... T T8l GATl ...(F9T).... She did not say that any Member has slapped

her. She said that about somebody else. That is what [ am saying. ...(Interruptions)...
3} 9 IEAT: TE, IE TN ....(FIUM)....
MR. DEPUTY CHAIRMAN: I heard it. ... (Interruptions)...

# Y A AT THD! I 8, B [HUl GO G B g 8 MY
...(TAYT)... TE B BN % ISR U 911 &1 1 HE D12 ... (FIE)....

2 UPedd ICA (ABIRTSE): SBI- BT & [ YT SKIPT < P [T AR fdbar <1
IET 8l ...(FGE)....

3t TR SEAT: d PE ] § [P G RIGT a1 & oy FoigR fBam S veT Bl
...(TTET)....

MR. DEPUTY CHAIRMAN: She didn't say that. ...(Interruptions)...

1. A IA: R 8 & |1 A1 S A /& fHA1, I§ Ged S s Bl
...(FTET)....

it TR IR (SR URT): 3MYRT ST IA1? ... (TALT)....
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MR. DEPUTY CHAIRMAN: She did not say that. She only mentioned about some

leader who cannot come and defend here. That is all that I said. ... (Interruptions)...
37 AT AT S FIT N2 ... (FAL)....

SHRI PARTAP SINGH BAJWA (Punjab): Sir, they cannot do this.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Let me tell you what I heard. ...(Interruptions)... 1If
I am wrong, you can correct me. What I heard is this. She did not say that any Member

from this House or the other House has beaten her or slapped her. ... (Interruptions)...

DR. V. MAITREYAN: Sir, in fact, she has beaten another Member.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, please. ...(Interruptions)... Let me say it.
She only said, 'a leader', and I said, 'leader not of this House'. Then I said, "You are
mentioning somebody who cannot come and defend here, so, don't say it.' That is all.

...(Interruptions)...

DR. V. MAITREYAN: Sir, a Member of this House... ... (Interruptions)...

s} 9T IEATS: T ITAUUT ST, 3FR Th THUY P, b S &b AT Dl
HRT STIYT 3R I8 AST (U1 ST T =T ST dF RIT S BT Do el gd1 872
...(TTHT)....

MR. DEPUTY CHAIRMAN: I told her, give notice. ... (Interruptions)... I asked her

to give notice and also write to the hon. Chairman. ... (Interruptions)...
SHRI A. NAVANEETHAKRISHNAN: Sir, what is this? ... (Interruptions)...

it 9T ST I AW A .. (TALT)... D! A1 ... (TELT)....

31 Y. F3AYH: 39 9T & IS B ST AR, SAD! 97 BRI ... (GHTF)... T
IS & T Bl I HART, SHAD! G BRI | ... (FGLT). ..

i FIed TqdGl: SHB! At W 1 < Bl ... (FaLH). ..

MR. DEPUTY CHAIRMAN: Nareshji, I know that you must have read the
newspaper, but she has already said that there was an apology. That matter is settled.
That is number one. She said about something else. ...(Interruptions)... Then only I said
that if it is about a leader who cannot come and defend here, don't say it. She must give a
complaint to the Chairman and also write to the Chairman. That is all. Yes, Shri Venkaiah

Naidu. ...(Interruptions)...
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SHRIMATI RAJANI PATIL (Maharashtra): Sir, you must listen to her.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Shri Venkaiah Naidu. ...(Interruptions)...

SHRIMATI SASIKALA PUSHPA: Sir, my life and dignity is under threat. Will the
Government save me? This is my question, Sir. I want an answer from the Government.
...(Interruptions)... Will they save me? ...(Interruptions)... A woman's life is under threat

from the State Government. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You will have full protection. ...(Inferruptions)...
That is what she is saying. Why do you worry about that? ... (Interruptions)... That is her
complaint. Why do you worry about that? ... (Interruptions)...

SHRIMATI SASIKALA PUSHPA: Sir, will they make a statement about saving

me? ...(Interruptions)...

SHRI ANAND SHARMA: Sir, what is the Government going to do about it?

...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... Let me tell you, the hon.
Chairman and the Government will protect you. ...(Interruptions)... Naiduji, you heard

her. ...(Interruptions)...

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU):
Yes, Sir. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: It is up to her to say ...(Interruptions)...

THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION; AND MINISTER OF INFORMATION
AND BROADCASTING (SHRI M. VENKAIAH NAIDU): Navaneethakrishnanji,
please. ...(Interruptions)... Sir, I have a humble suggestion to the Chair and also to the
House. ...(Interruptions)... This discussion is not going to add to the glory of the House.
That is one. A Member has committed a mistake of beating another Member. She has
apologized of her sin. ...(Interruptions)... Try to understand...(Interruptions)... Hear me

fully. ... (Interruptions)...

il e agdel: AR, Y SAD! die Al T8l | ... (FAYH)... 3R I AL Bl
BTSN & 3SX IE BTel 8, 1 BTSY &b d18% T &Tcl BT ....(AGETH). ..

=t SgHTafa: 3R, 39 S| =TQ| ...(&GHT)... Listen to the Minister.
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SHRI M. VENKAIAH NAIDU: Whatever it is, the image of the Parliament was
at stake for two days. Now, she said something in the House. I am not going to join the
issue with her because she has expressed regrets according to me. That should put an end
to that. Secondly, if the Member has got any problem with regard to her security, the best

way, according to me, is writing to the hon. Chairman.
MR. DEPUTY CHAIRMAN: I told her.

SHRI M. VENKAIAH NAIDU: And then the hon. Chairman will take appropriate
action, as you said. So, let us proceed further. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is correct. ... (Interruptions)... That is okay. Now,
Shri Sharad Yadav ... (Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Excuse
me, Sir. Tomorrow something may happen to any Member of this House. Do you think

that he or she should not be allowed to express his or her grievance? ...(Interruptions)...
MR. DEPUTY CHAIRMAN: No; she was allowed. ... (Interruptions)...

SHRI GHULAM NABI AZAD: She has not been allowed to speak. ...(Interrup-
tions)... She has not been allowed to speak whatever she wanted to speak. ... (Interruptions)..
She should be allowed. ...(Interruptions)... This can happen with any Member of this
House. ...(Interruptions)... Today this has happened with opposition; tomorrow, this
can happen with the Ruling Party. ...(Interruptions)... 1 do not know what the reason is.
...(Interruptions)... But how can a Member of Parliament not be allowed to express her
view? ...(Interruptions)...

S1. . HFTA: WS AYD! GATS o] (&1 ... (FA)... I I a1d diet gabl o
...(STLT)....

MR. DEPUTY CHAIRMAN: I think she ...(Interruptions)... 1 allowed her.
...(Interruptions)... 1 allowed her. ...(Interruptions)... 1 understood what she said.
...(Interruptions)... Not only me, everybody understood what she said.
...(Interruptions)... 1 understood what she said. ...(Interruptions).. To say that I didn't
allow her is unfair. ... (Interruptions)... That is what I have to say. ...(Interruptions)... Let
me go to the next item. 3R HIeH g o5 F 3Tl ...(3TAGYT)... She can write to the
hon. Chairman; she can approach the hon. Chairman. ... (Interruptions)... He will protect

her and the Government will also take. ...(Interruptions)...

i} R IRATE: I IRIRT A BT .. (FAL).... Bl DI AR Bl TR HFR
& Y T BT, A RAT MY TATS TE] BRA? ... (FF)... T8 TG B8 P forg g7 87
...(AUT)... IR Y AR HR &b A1 Bl Ul U2l 8 AR I F&F H 9+ 91
HEAT AR B, offh STd] de-l Tl AT 1Y, T8 IRFRT SIdh 78] gl ... (FIEH)...
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MR. DEPUTY CHAIRMAN: We are scized of the matter. ...(Interruptions)...
She will write to the hon. Chairman, as I told. ...(Interruptions)... The Government
will take care of her and give protection, if necessary. ...(Interruptions)... Don't worry.
...(Interruptions)... The Government will take care of her and give protection, if necessary.

...(Interruptions)... She will write to the hon. Chairman. ... (Interruptions)...
3ft AN STATSA: 31T b AfSe GHUT Bl dIeT 81 < I8 Bl ...(TILH)....

MR. DEPUTY CHAIRMAN: We will do the needful. ...(Interruptions)... 1
can assure on behalf of the hon. Chairman, that we will do the needful in this matter.
...(Interruptions)... Okay. If she needs protection, the Government will take care of that;
don't worry. We will take care; I can assure you. ... (Interruptions)... Please. Sharad Yadavji

for Zero Hour. ... (Interruptions)...

it AT AT SUAHTILT S ... (FELT)... STFHTANT S, AT $9 A&+ F 37
T T g TTeTd SETERY G132 Bl ... (HaEM).... 3R fofl 7R & A1) i "e gt
2, Al 9T I HFR Bl AU 910 39 AT & 3G HEl Bl Dls ATHR Tl 872
...(TTLT). ..

MR. DEPUTY CHAIRMAN: What is this? ...(Interruptions)... 3d & I 2l
- (CFAYTH). ..

S1. & §3F: AU G [ DR D! &1 ....(FaIH)....

S I Tgdal: I A1 U1 IH 8, Sl Yeb WER Dl W H 7! a1 e A
BT B? ... (TALT)....

MR. DEPUTY CHAIRMAN: Sit down. ...(Interruptions)... What she said I

understood it. ... (Interruptions)...
it A Aqdat: 3 ITdH] 37! 91 HE SIYI ... (FFHT)....

MR. DEPUTY CHAIRMAN: Everybody understood it. ...(Interruptions)... What
is this? ...(Interruptions)... Shri Sharad Yadav...(Interruptions)... Nothing else will go
on record. ...(Interruptions)... Nothing else will go on record except what Shri Sharad
Yadav says. ...(Interruptions)... Nothing else will go on record. ...(Interruptions)...
What else? ...(Interruptions)... 1t is clear. ...(Interruptions)... Everybody understood it.

...(Interruptions)...



